GOVERNMENT OF INDIA
TRIBAL AFFAIRS
LOK SABHA

UNSTARRED QUESTION NO:5472
ANSWERED ON:30.04.2002

TIMELY SUBMISSION OF PROPOSALS UNDER CENTRALLY SPONSORED SCHEMES
AVSM, BRIG.(RETD.) KAMAKHYA PRASAD SINGH DEO

Will the Minister of TRIBAL AFFAIRS be pleased to state:

(a) whether the Union Government had asked the State Governments for timely submission of proposals for release of funds under
various Centrally Sponsored Tribal Development Schemes;

(b) if so, the details of States which have submitted proposals in time in 2001-2002 financial year;
(c) the dates on which the States submitted the proposals, State-wise; and

(d) the dates on which Central allocation has been released to those States?

Answer

THE MINISTER OF TRIBAL AFFIARS (SHRIJUAL ORAM)

(a) Yes, Sir. The Ministry of Tribal Affairs requested all the States at different fora to submit their proposals for release of grant-in-aid
under the following Centrally Sponsored Schemes:-

(1) Boys Hostles for STs.

(1ii) Girls Hostles for STs.

(1iii) Establishment of Ashram Schools in Tribal Sub Plan Areas.
(iv) Post Martic Scholarship.

(v) Coaching & Allied Scheme.

(vi) Book Bank Scheme.

(vii) Research & Training.

They were requested that while sending their proposals, they should submit utilization certificates in respect of grants-in-aid released
during previous years and a clear confirmation to the effect that matching provision exists in the State budget to enable quick
processing in the Ministry of Tribal Affairs for release of grants.

(b) to (d) The date-wise record of the proposals is not maintained. However, wherever the proposals were complete in all respects,
the grants-in-aid were released in time as per the State-wise details enclosed in the Statement.

Statement

Amout Released during 2001-2002 (in Rs. lakhs) under Centrally Sponsored Schemes

s.No State/UT Boys Girls Ashram Post Book Coaching Research
Hostels Hostels Schools Matric Bank & Allied and
Scho. Training

1. Andhra Pradesh 0 232.52 262.5 1915.099 30.29 0 2.27
2. Assam 0 0 0 0 1.99 0 36.69

3. Gujarat 21.57 10.292 157.3 0 4.00 0 20



4. Himachal Pr. 113.5 126.55 0 20.27 0 0 0.92

0
0 O

5. Daman & Diu 0 0 0 0O O
6. D & N Haveli 0 50 0 0O

0
0
7 Kerala 22.05 0.59 0 92 00 14.9

8. Madhya Pradesh 0 0 0 323.18 0 9.93 # 13.14

9. Manipur 0 0 0 737.49 0 0.44 0
10. Meghalaya 0 0 0 732.7 00 O
11. Orissa 30 25 0 0 0 2.49 62.09

12. Rajasthan 0 0 0 1110.05 6 0 4.53

13. Tamil Nadu 0 0 0 3.31 2.06 0 O

14. Tripura 40 10 50 90.79 2.82 0 25.36
15. Uttar Pradesh 0 0 0 6.4 0 O 0.44

16. West Bengal 0 0 0 73.63 0 0 31.21
17. J & K 000 39.03 00 O

18. Karnataka 135 40 128 239.75 23.94 2.15 0.76
19. Maharashtra 217.9 67.72 0 368.61 0 0 16.5
20. Bithar 0000 00 O

21. Nagaland 0 0 0 509.82 0 0 O

22. JNU/IIT Delhi 50 0 0 0 O 7.14 ## O

23. Jharkhand 197.4 197.37 0 0 0 0 40.31

24. Arunachal Pr. 10 0 0 0 0 O 0.44

25. Chhattisgarh 0 10 400 0 0 0 O

26. Mizoram 0 0 0 249 0 0 O

27. A & Nicobar 0 0 0 0.55 0 2.79 O

28. Uttranchal 0 0 0 166.54 0 0 O

Total 837.4 770 998 6678.22 72 25 270.0

# Released to a M.P. based University
## Released to a Delhi based NGO
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